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(c) Yes, Sir.

(d) WAPCOS was engaged as Ex-
pert Consultants by the Hyderabad
Metropolitan Water Supply & Sewer-
age Board for the project “Augment-
ation of Water Supply to the Twin
Cities of Hyderabad & Secuaderabad”.

The recommendations submitted are
given in the Statement (see below).

STATEMENT

Recommendations:

(i) The AdWditional requirement
of 16.6 TMC (260 MGD), by 2011
A.D. (for projected population of
60 lakhs) for Water Supply to the
twin cities was split up in 3 phases
of 5.5 each.

(i) The water is to be drawn for
the 1st phase requirement of 5.5
TMC from the foreshore of Nagar-
juna Sagar reservoir either in con-
junction with irrigation scheme
(SLBC) to pump it to proposed Ak-
kampallj balancing reservoir and
from there to the twin cities or as
an ideependent scheme with a sepa-
rate intake.

(iii) The subsequent phase requi~
remenfs were also to be met from
the Nagarjuna Sagar by augment-
ing the supplies of the Krishna basin
by z number of identified schemes.

(iv) In order to off-sef the effect
on irrigation on account of these
withdrawals from the storage of
Nagarjuna Sagar reservoir and also
to serve as a terminal reservoir, the
contemplated Pulichintala Project
could be taken up as earlv as pos-
sible,

(v) Supplementing from the God-
avari viz. (a) Inchampalli right
bank eana] and (b) Dummugudam
anicut by Pumping 16.5 TMC to
Nagarjuna Sagar left bank canal at
Tallada regulator.

(vi) On the Godavari river, the
Committee considered Kanthalapal-
ly site as the second dependable
source in order of priority.

Issuance of Irrigation Bonds Scheme

3492, SHRI MURLIDHAR CHAN-
DRAKANT BHANDARE:

SHRIMATI VEENA VERMA:

Will the Minister of WATER RE-
SOURCES be pleased to state:

(a) whether Government of Maha-
rashtra had mooted any proposal for
issuing Irrigation Bonds to raise fin-
ance for its projects to optionally uti-
lise the water in the Krishna Goda-
vari basin; if so, the details of the
Bond scheme and the amount of
funds sought tq be raised; and

(b) ir so, Government’s reaction in
this regard?

THE MINISTER OF WATER RE-
SOURCES (SHRI V. C. SHUKLA):
(a) angd (b) Yes, Sir. Ag the total
investible resources for the market
borrowing programme, both for the
Central and State Governments, is
limited, there is no scope for ajlow-
ing any additional allocation to Maha-
rashtra Government over and above
the borrowing programme as already
approved.
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Recharging of ground water resources

3434 SHRI SURESH KALMADI:
Will the Minister of WATER RE.
SOURCES be pleased to state:

(a) whether it is a fact that Gov-
ernment have approved four projects
for recharging of ground water re-
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sources in certain areas where the
water level has substantially declin-
ed; and

(b) if so, what are the details of
the projects and the location of areas
where they are likely to be set up?

THE MINISTER OF WATER RE-
SOURCES (SHR[I V. C. SHUKLA):
(a) and (b) In February, 1992 the
Government has approved a scheme,
costing Rs. 36.7 lakhs prepared by
the Central Ground Water Board for
the artificial recharge of gound water
mn;

(1) Gauribidanur and . Mulbagal

Taluks in Kolar district, Karna-
taka.
(i1) Orange and banana growing

areas in Amravati and Jalgaon dis-
trict, Maharashtra,

(iii) Union Territory of Delhi.

(iv) Union Territory of Chandi-
garh.

Centar] assistance for irrigation
projects of Bihar

3495. SHRI §. S. AHLUWALIA:
Will the Minister of WATER RE-
COURCES be pleased to state:

(a) whether Government have pre-
pared any action plan for providing
Central assistance to the on going mi-
nor irrigation projects in Bihar;

(b) if so, the details thereof;

(¢) whether Government have
sought the assistance from World
Bank in this regard;

(&) if so, the details thereof; and

(e) what co-operation Government
is receiving trom Government of Bihar
in completing the minor Iirrigation
projects there?

THE MINISTER OF WATER RE-
SOURCES (SHRz V. C. SI-_IUKLA)_:
(a), (b) and (e) No, Sir, Minor Irri-
gation projects are formulated, exe-



